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L. A Nntiﬁcafinné and Decl_aratiuns

KASARAGOD DISTRICT
NOTICES

Uxper Searton 13 or THE KERALA SURVEY AND
Bouxpartes Aar, 1961

I, It is hereby notified under section 13 of the
Kerala Survey and Boundaries Act, 1961 (Act 37 of
1961) that the survey of the undermentioned area js
now completed

2. Unless the survey hereby notified is modified
bv a decree of a Civil Court under the provisions
ol Section 14 of the said Act, the reco of the
sirvey shall be conclusive proof  that the boundaries
determined and recorded therein have been correctly
determined and recorded. '

(1)
Rel A-2422/99, Iith October 2007 .

ParTicuLARs oF THE AREA

District—Kasaragod. ;
Taluk—Hosdury Village—Palliklar: .

Field Nos. comploted:—
Rs. No,—284.
(2)
Rel A -2025/99, Sth October 2007,

ParTicULARS OF THE Anea
District—Rasaagod.

Taluk—Hosdurg, Village—Pilicade .
Ficld No, completed—
Ri. No. —1493.
(Sd.)
Kasaragod. Special Taksildar (L. A4.),

[Railroays) .




